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1. Sri Anand Kumar Dubey, learned counsel for the petitioner seeks to 

withdraw the present writ petition, in which a writ, order or direction has 

been sought in nature of mandamus directing the District Magistrate Amroha 

to forward the enquiry report to the Director Cooperative Societies and 

Penchant Account Officer Directorate, U.P. Lucknow submitted by Chief 

Development Officer Amroha within stipulated time as fixed by this Hon'ble 

Court; and a writ, order or direction in the nature of mandamus directing the 

respondent No. 5 to institute the departmental proceeding against the 

respondent No. 7 in pursuance of enquiry report dated 08.07.20205 and pass 

appropriate order to its logical ends in regard to appointment of respondent 

No.7 and pass order within stipulated time framed by this Hon'ble Court.  

2. Accordingly, the writ petition is dismissed as withdrawn.
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